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MR. DEPUTY-SPEAKER: The question is:
"That leave be granted to introduce a Bill further to amend the Constitution of India."

The motion was adopted.
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MR. DEPUTY-SPEAKER: Shri Bir Singh Mahato - not present. Shri Ramesh Chennithala - not present.
SHRIA.C. JOS (TRICHUR): Sir, can we move it on his behalf?

MR. DEPUTY-SPEAKER: No.

*Published in the Gazette of India, Extraordinary, Part-ll, Section-2,

dated 3.12.99.
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